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Joint Committee Inspection Report 
 Original Application No. 248/2022 

In reference 
 News Item Published in The Hindu 

    dated  27.03.2022 titled 
 ‘Digging up the Chambal’ 

w.r.t.

Hon`ble National Green Tribunal Principal Bench 
New Delhi Order Dated 05.04.2022 

Hon’ble NGT in OA No. 248/2022 vide its order dated 05/04/2022 in the 
matter in reference to News Item published in The Hindu dated 27.03.2022 
titled  “ Digging up the Chambal” directed under para 1, 2 & 3 as:- 

1. The matter has been taken up on the basis of captioned media
report to the effect that illegal mining is taking place in the
periphery of Keoladeo National Park in Rajasthan near Dholpur.
The area is also close to National Chambal Sanctuary which is
habitat of rare species of animals particularly Gharial, roofed
turtles and also river dolphins. Illegal and unscientific mining is
resulting in pollution in the area, adversely affecting the
environment and public health. Blanket clearances are given for
mining projects in violation of Sustainable Sand Mining Guidelines,
2016 and 2020.

2. It is well known that mining can be allowed only after requisite EC
in terms of direction of the Hon’ble Supreme Court in Deepak
Kumar v. State of Haryana & Ors., (2012) 4 SCC 629 for which
District Survey Report and Replenishment study have to be
prepared and appraisal conducted.
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3. In view of above averments, we constitute and Eight Member Joint 
Committee comprising DGF&SS, Wildlife, MoEF&CC; Director, 
National Chambal Sanctuary: Secretaries Mining, Rajasthan, UP 
and M.P. and UP, MP and Rajasthan State PCBs. Madhya Pradesh 
State PCB will be the nodal agency for coordination and 
compliance. The Committee may meet within two weeks, 
undertake visit to the site, interact with the stakeholders and 
prepare an action plan for remedial action for protecting aquatic 
habitats, demarcating and notifying areas for sand mining 
operations in conformity with ESMG 2016 and SSMG 2020, 
replenishment potential without conflicting with the nation 
parks/sanctuaries or any ecological habitat area, whether notified 
or not. The statutory authorities may take further remedial action 
in light to the said action plan, as per law. A factual and action 
taken report may be filed before this Tribunal within two months 
by e-mail.  

 

With reference to above order of Hon’ble NGT dated 05.04.2022 a joint 
committee consisting of officials of DGF&SS, Wildlife, MoEFCC; Director, 
National Chambal Sanctuary; Secretaries Mining,  Rajasthan, UP and M.P. and 
UP, MP and Rajasthan State PCBs conducted visit of the various places along 
National Chambal Sanctuary situated in Rajasthan, M.P. and U.P.  mentioned in 
News item published in The Hindu dated 27.03.2022 titled ‘Digging up the 
Chambal” on dated 17th May 2022. The Members of Joint Committee who 
joined  meeting and carried out inspection are as follows:- 

S.No Name of Department Name of Representative 
1. DGF&SS, Wildlife, 

MoEF&CC, New Delhi 
Shri Shrawan Kumar Verma, IFS 
RO, IRO Jaipur (MoEF&CC) 

 
2. 

Director, National 
Chambal Sanctuary 

1-Shri  Brijendra Shrivastava, IFS 
    Incharge DFO Morena, MP 
2- Shri Rakesh Lahari, ACF 
     SDO Forest, Sabalgarh, Morena, MP 
3- Shri Prateek Dubey  
     SDO Forest, Morena, MP 
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4- Shri Deepankar Singh
Range Officer, Ambah, Morena, MP

5- Shri Lakhan Singh Shrama
Range Officer, Devari, Morena, MP

6- Suman Khare
Range Officer (T), Sabalgarh, Morena, MP

7- Shri Deepak Sharma
Range Officer, Sabalgarh, Morena, MP

3. Director, National 
Chambal Sanctuary 

Shri  Diwakar Prasad Shrivastava  
DFO, National Chambal Sanctuary Project, 
Agra, UP 

4. Secretary Mining, 
Rajasthan 

1-Shri M.P. Meena
Additional Director (Mines),Kota Zone,
Kota, Rajasthan

2- Shri Ram Nivas Mangal
SME, Bharatpur, Rajasthan

3- Shri Mukesh Mangal
Mining Engineer Dholpur, Rajasthan

5. Secretary Mining, U.P. Shri Ashish Choudhary 
Regional Officer Mining 
MG Road Collectorate, Agra, UP 

6. Secretary Mining, 
M.P.

1-Shri Dinesh Singh Dudwe
Assistant Geologist, RO Gwalior

2- Shri S.K. Nirmal
Mining Officer, Morena, MP

3- Shri Virendra Verma
Mining Inspector, Morena, MP

7. Member Secretary 
UPPCB 

1-Shri V.K. Dubey
Regional Officer, UPPCB, Firozabad, UP

2- Dr. Atul Kumar
JRF, Regional Office, UPPCB, Firozabad, UP

8. Member Secretary 
RPCB 

1- Shri Deependra Jharwal
RegionalOfficer,RSPCB,Bharatpur, Rajasthan

2- Shri Narendra Singh Rajawat,
JEE, RSPCB, Bharatpur, Rajasthan

9. Member Secretary 
MPPCB 

1- Shri Rishiraj Singh Sengar
Executive Engineer, RO MPPCB, Gwalior, MP

2- Shri N.P. Singh
Regional Officer, RO MPPCB, Gwalior, MP
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As per order, a factual and action taken report has to be submitted  by Joint 
Committee after discussion in meeting and visiting the place as mentioned in 
News item published in The Hindu dated 27.03.2022 titled “Digging up the 
Chambal” and in NGT Case OA 248/2022.  

SUMMARY OF JOINT COMMITTEE MEETING HELD ON 17-05-2022 

A meeting of Joint Committee members held on 17-05-2022 at DFO cum 
Director National Chambal Sanctuary Office in Morena, MP. Attendance sheet 
of Joint Committee members and other officials present in meeting is enclosed 
as Annexure C-1  

The Joint Committee first discussed about the scope of the discussion and 
further steps to be taken in the matter considering the details of news items 
published in The Hindu on 27-03-2022 titled “Digging up the Chambal” and the 
content of Hon’ble NGT order dated 05-04-2022 in the Suo-Moto matter 
bearing case number OA 248/2022. After detailed discussion the scope of 
enquiry in the matter is finalized as under : 

As per news items published in The Hindu on 27-03-2022 titled “Digging up 
the Chambal”   

1. Illegal sand mining is carried out day and night from Chambal River near
Chambal bridge near Dholpur, Rajasthan which forms the border between
Rajasthan and Madhya Pradesh

2. The sand excavated from Chambal River near Chambal bridge is transported
along the periphery of Keoladeo National Park in Rajasthan through tractor
trolleys to Jaipur- Agra highway, from where it reaches all corners of the
region, the NCR and further.

As per Hon’ble NGT order dated 05-04-2022 in the matter OA 248/2022 

1. Illegal sand mining is carried out in the periphery of Keoladeo National Park
in Rajasthan near Dholpur. This area is closed to National Chambal
Sanctuary which is habitat of rare species of animals particularly Gharial,
Roofed Turtles  and also river Dolphins
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2. Illegal and unscientific mining is resulting in pollution in the area adversely
affecting the environment and public health.

3. Blanket clearances are given for mining projects in violation of sustainable
Sand Mining Guidelines, 2016 and 2020.

4. It is well known that mining can be allowed only after requisite EC, for
which District Survey Report and Replenishment Study have to be prepared
an appraisal conducted.

5. Joint committee may meet, undertake visit to site, interact with the stack
holders and prepare an action plan for remedial action for protecting
aquatic habitats, demarcating and notifying area for sand mining
operations in conformity with ESNG 2016 and SSMG 2020, replenishment
potential without conflicting with the  national parks/sanctuaries or any
ecological habitat area, whether notified or not.
The above points were discussed in meeting of Joint Committee. Minutes
of meeting is summarized as under :
1. Brief About National Chambal Sanctuary :

The Chambal river originated in the Vindhayan ranges in the District of
Indore, Madhya Pradesh and flows far 960 Kilometer through Madhya
Pradesh, Rajasthan and Uttar Pradesh and joins the Yamuna in the
district of Etawah, UP. The Chambal River is a tributary of Yamuna and
forms part of the greater Gangetic drainage system.
Government of India launched a Crocodile Breeding and Management
Project in 1975. The presence of Gharial prompted the Government to
establish a protected area to secure the future of species. Thus the
National Chambal Sanctuary (NCS) was established covering nearly 610
kilometer across the three states. About 435 kilometer of the NCS,
notified on 30th September 1979 under section 18(1) of The Wild Life
Protection Act of 1972.
The NCS is among the most important riverian habitats where several
globally threatened faunal elements still survive. It’s rich biodiversity is
evident from the presence of Gharial, Mugger, 10 species of freshwater
turtles, smooth-coated otter, Gangetic river Dolphins, Indian skimmers
and Black bellied terns amongst others. The Chambal River is the one of
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cleanest river in India, and one of the few rivers of the Gangetic river 
system to have retained significant conservation values.  
NCS Eco-sensitive Zone map is enclosed as Annexure C-2.  
Conservation Management : 
The sanctuary is protected under India’s Wild Life Protection Act of 
1972. The sanctuary is administered by the Department of Forest under 
the project officers/directors with Head Quarters at Morena in Madhya 
Pradesh, Sawai Madhopur in Rajasthan and Agra in Uttar Pradesh.  
Parts of the sanctuary are threatened by excessive illegal sand mining, 
which is endangering the fragile lotic ecosystem critical for Gharial 
breeding. 
Visitor Activity : 
There are many nature watching opportunities available for visitors in 
the NCS.  
 

2. Keoladeo National Park formerly known as the Bhatarpur Bird 
Sanctuary in Bharatpur, Rajasthan is a famous avifauna sanctuary that 
hosts thousands of birds, specially during the winter season. Chambal 
river is far away from the boundary of Keoladeo National Park.  
 

3. National Chambal Sanctuary, Morena carried out annual survey/census 
of whole NCS area every year. As per census report of 2021 and 2022 
the population of Mugger, Dolphin, Gharial, Indian skimmer count in 
NCS observed a short fall in year 2022 as compare to year 2021.  

 
 

Species/Year 2021 2022 
Mugger 886 868 
Dolphin 82 72 
Gharial 2176 2014 
Indian Skimmer 577 517 

  
Annual survey report of year 2021 and 2022 are enclosed as  
Annexure C-3 and C-4. 
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As per annual survey report of NCS of year 2022 in Chapter-III Page 36 
(Annexure C-4) threats/anthropogenic pressure on biodiversity are 
described as –  
(i) River bank agriculture. 
(ii) Sand mining 
(iii) Illegal fishing and pouching 
(iv) Reduced water flow 

 
Threat of Sand Mining : 
Sand mining is a well documented issue in the NCS. Sand mining possess 
a severe threat to the basking and nesting sites of Gharial and other 
species which require sand for nesting. Continued presence of human 
activity at the mining sites prevents animals from utilizing the sites for 
their needs. Animals are thus denied access to necessary basking and 
nesting habits.  
Sand mining has increased exponentially within the sanctuary. Several 
locations, previously untouched are now being incessantly mined for 
sand. Along with new locations, increase in activity at the existing 
locations have completely damaged those sites. The Rithora sand bank 
has been completely levelled. Until 2019, there used to be atleast 35 
Gharial nest at the Rithora sand bank. However, the nesting site does 
not exist any more due to illegal mining. Illegal mining is direct threat to 
the immediate future of all aquatic  reptiles and fauna utilizing sand for 
basking and nesting.  
Discussion part of the annual survey report of year 2022 in Chapter-V 
Page 43 described as under: 
Discussion  
Illegal sand mining is a serious issue present in the sanctuary and has 
proven to the extremely difficult to control. Sand mining also reduced 
the available nesting habitat for Gharial, Indian skimmer and other sand 
bank/ sandbar nesting species. Stopping or reducing illegal mining and 
the associated anthropogenic presence with help in providing inviolate 
spaces for species that utilize sand banks/sandbars for basking and 
nesting. Low water level have provided with increased access to 
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sandbars along the river. Major mining site such as Rithora, Barbasin, 
Gathora have shown an increase in activity as well as the use of heavy 
machinery such as JCB machine. Over 30 Gharial nest and several turtle 
nests of Batagur species used to be recorded at the sand bank of 
Rithora. However, this year due to incessant sand mining activity the 
entire sand bank has been levelled rendering it useless for nesting by 
aquatic reptiles. This is the first instance, so far, of a nesting site being 
completely destroyed and made useless for nesting. If sand mining is 
carried out at the present rate, then other vital nesting sites are likely to 
follow the same fate in the near future.        

4. List of Identified and Reported Locations in NCS area from where 
illegal sand mining carried out  
This information is provided by Director NCS Morena and Additional 
Director (Mines), Kota in their reports which is summarized as below: 
Madhya Pradesh : (Annexure C-5) 

Name of Ghat/Location GPS Coordinates 
Ghadora Ghat 
Village : Ghadora, Tehsil : Morena 
Disrict : Morena 

26°39’47”N 77°58’15”E 
 

Tigari Ghat 
Village : Patel Ka Pura (Rithora) 
Tehsil : Morena, Disrict : Morena 

26°40’31”N 78°00’06”E 

Rajghat 
Village : Bhanpur, Tehsil : Morena 
Disrict : Morena 

26°39’23.8”N 77°54’30.37”E 

Dabarpura 
Village : Dabarpura, Tehsil : Joura 
Disrict : Morena 

26°29’42”N 77°45’53”E 

Barbasin Ghat 
Village : Kitoi, Tehsil : Joura 
Disrict : Morena 

26°39’04”N 77°54’04”E 

            Rajasthan : (Annexure C-6) 
Name of Ghat/Location GPS Coordinates 

Village : Samola 
Tehsil : Rajakheda, Disrict  Dholpur 

26°49’28.2”N 78°12’15.3”E 

Village : Jaitpura 
Tehsil : Rajakheda, Disrict  Dholpur 

26°47’39.2”N 78°06’36.4”E 

8
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Village : Andava Puraini 
Tehsil : Rajakheda, Disrict  Dholpur 

26°45’00.3”N 78°07’10.5”E 

Village : Kathumara 
Tehsil : Rajakheda, Disrict  Dholpur 

26°41’29.3”N 78°05’37.5”E 

Village : Shankarpura 
Tehsil : Rajakheda, Disrict  Dholpur 

26°40’32.5”N 78°05’03.6”E 

Village : Bhurakheda 
Tehsil : Dholpur, Disrict  Dholpur 

26°41’00.5”N 77°59’16.3”E 

Village : Basai Neem 
Tehsil : Dholpur, Disrict  Dholpur 

26°39’07.4”N 77°53’50.2”E 

Village : Mauroli Bichhiya 
Tehsil : Dholpur, Disrict  Dholpur 

26°37’02.7”N 77°53’37.6”E 

Village : Nagar 
Tehsil : Badi, Disrict  Dholpur 

26°33’07.2”N 77°47’25.3”E 

Village : Chandilpura 
Tehsil : Badi, Disrict  Dholpur 

26°32’30.6”N 77°45’00.7”E 

Village : Sewarpali 
Tehsil : Badi, Disrict  Dholpur 

26°24’21.7”N 77°27’06.5”E 

Village : Jhiri 
Tehsil Sarmathura, Disrict  Dholpur 

26°26’16.4”N 77°33’36.8”E 

 
5. Brief Details of Mechanism Framed in the District Level  to stop Illegal 

Sand Mining and Transportation from Chambal River in NCS Area  
This information is provided by Director NCS Morena and Additional 
Director (Mines) Kota in their reports which is summarized as below: 

(a) Director National Chambal Sanctuary, Morena, MP (Annexure C-5) 

Director NCS (DFO), Morena 

 

Superintend Deori Superintend Sheopur Superintend Bhind 
 

Game Ranger Deori Game Ranger Sabalgarh Game Ranger Ambah 
 

11 Ghats 
11 Forest Guard 

        01 Forester 

15 Ghats 
15 Forest Guard 

        01 Forester 

18 Ghats 
18 Forest Guard 

        01 Forester 
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          (b) Mining Department, Dholpur, Rajasthan (Annexure C-6) 

District Level SIT has been constituted for Dholpur District vide Collector 
Dholpur order dated 11.05.2018 for taking action against illegal sand 
mining /transportation. Mining Department provided due support to SIT 
during action. SIT in each district have been constituted vide 
Government of Rajasthan, Mines (GR II) Department order dated 
10.05.2018 in compliance to Honourable High Court Jaipur order dated 
03.05.2018 in the matter WP 9458/2018 Sanjay Garg Vs Rajasthan State 
and Others. Government of Rajasthan, Mines (GR.II) Department also 
issued directives vide order dated 06.05.2020 and circular on 09.02.2012 
and on 05.07.2021 for stopping illegal sand mining and transportation.   

6. Action Taken in year 2021-22 for stopping illegal sand mining and 
transportation from Chambal River in NCS area. 
(a)      By NCS/Forest Department, Morena, MP(Annexure C-5) 

     Cases of illegal sand mining/transportation registered – 193 
     Vehicle seized - 137 

 (b)    By NCS/Forest Department, Agra, UP (Annexure C-7) 
    Cases of illegal sand mining/transportation registered – 10 
    Vehicle seized - Nil 

(c )    By Mining Department, Bharatpur, Rajasthan (Annexure C-6) 
   Within NCS area action is taken by Forest department and Police   
   department jointly  in Dholpur district -- 
   Cases of illegal sand mining/transportation/storage registered – 89 
   Vehicles seized – 88 

(d)    By Mining Department, Morena, Madhya Pradesh (Annexure C-8) 
   Within NCS area action could be taken by Forest department only. 
 

7. Problems Faced by NCS/Forest Department Officials in Stopping Illegal 
Sand Mining & Transportation from Chambal River in NCS Area : 
(a) As per information provided by Forest Department/NCS Morena, 

Madhya Pradesh (Annexure C-5) : 
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(i) Those involved in illegal sand mining carried illegal weapons with 
themselves. Many previous incidents happened with Forest 
Officer in controlling illegal mining.  

(ii) Forest field staff does not have latest weapons which inhibit 
themselves in controlling illegal sand mining. 

(iii) Those involved in sand mining have their villages surrounding 
illegal mining area. They come together in hundreds, when any 
raid carried out. 

(iv) There is no any other sand source in Morena which made local 
people depend on mining Chambal source. 

(v) Dependency of local community on Chambal for livelihood over 
the years made them furious if any raid carried out.  

(vi) In controlling mining one Deputy ranger Mr. Subedar Singh 
Kushwah was killed near forest depot by a tractor.  

(vii) On 13th June 2021 an incident happen with Forest staff in Amol 
Ka Pura village in Ambah Tehsil of Morena. Due to that accident 
07 forester staff was charged with IPC 302 and case is under trial. 

(viii) They drive their tractor at very high speed. Many accident 
happen with local people in Morena city. Whenever any raid 
carried out in city area, there are always chances of law & order 
and accident. In comparison to illegal mining mafiya forest 
department has very few staff which make us unable to fully 
control it.  

(ix) Vehicles in NCS area are limited. We required at least one JCB, 
one dumper, one tractor and two four wheel drive vehicles per 
game ranger.  

(x) As per present mechanism we have one forest guard for 
approximately 10 square kilometer area of NCS area. In this very 
sensitive area we required 10 forest guard and one Deputy 
ranger per ghat like 10 square kilometer area.  

(xi) Regular correspondence has been done with Police department 
to assist with forest department for controlling illegal sand 
mining and transportation from NCS area but proper co-
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operation has not been provided by Police department. Copy of 
correspondence and paper cutting are enclosed as Annexure C-9. 

(b) As per information provided by Forest NCS Project, Agra, UP 
(Annexure C-7) : 

(i) Inadequate front line staff, forest guards and foresters. 
(ii) Inadequate resources. 
(iii) Very difficult geographical terrain (beehad) of Chambal River. 
(iv) Illegal sand mining is supported my influential political persons. 
(v) Poor employment condition prevailing in villages situated near 

the Chambal River. 
(c) As per information provided by Superintendent Mining Engineer, 

Bharatpur (Annexure C-6).  
(i)      Illegal sand mining is carried out in very organized way by sand  
          mafiya. They are always equipped with weapons, sticks, stones  
          etc. Several incident of firing by them have been reported in  
          past. SIT has carried out action time to time but illegal sand  
          mining could not be stopped.  

8. Status of Chambal River Water Quality in NCS stretch :  

Under National Water Monitoring Program (NWMP) monitoring of 
Chambal River water quality in NCS area is carried out at seven locations 
situated in Madhya Pradesh, Rajasthan and Uttar Pradesh by concerning 
SPCBs. River water quality is represented as per criteria mentioned in 
IS:2296-1982.  Copy enclosed as Annexure C-10 Chambal river water 
quality monitoring reports of year 2020 and 2021 in NCS stretch of river 
are collected from respective SPCBs. Reports are enclosed as Annexure 
C-11 of Madhya Pradesh, Annexure C-12 of Rajasthan and Annexure C-
13 of Uttar Pradesh. Summary of Chambal river quality in NCS stretch is 
as per following table : 

Sr. 
No. 

Chambal River Sampling 
Point Location in NCS 

Stretch 

GPS  
Coordinates 
of Sampling 

Points 

Average Water 
Quality as per 
IS:2296-1982 

Governing 
Parameters 
for Quality 
Reduction  2021 2020 

1 Pali Road, Sheopur, MP 25.8634N 
76.5761E 

A A - 
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2 Morena-Dholpur Road 
Bridge, Rajghat, Bhanpur, 
Morena, MP 

26.6593N 
77.9052E 

B A MPN 

3 Pinahat Road, Usethghat, 
Bhind, MP 

26.8632N 
78.3654E 

A A - 

4 Bhind-Etawah Road 
Bridge, Barhi, Bhind, MP 

26.6977N 
78.9335E 

B A MPN 

5 Rameshwar Ghat, Sawai 
Madhopur, Rajasthan 

25.9078N 
76.7287E 

B B BOD, MPN 

6 Chambal bridge, Dholpur-
Morena Road, Dholpur, 
Rajasthan 

26.6602N 
77.9038E 

B B BOD, MPN 

7 Udi Mod bridge, Etawah, 
UP 

26.6983N 
78.9356E 

D D BOD 

 

A Google map indicating location of above 7 monitoring stations is 
enclosed as Annexure C-14.   

OBSERVATIONS:- 

The Joint Committee decided to visit the illegal sand mining site mentioned in 
news item published in The Hindu dated 27/03/2022 titled “Digging of 
Chambal”. So joint committee visited the Rajghat site situated adjacent to 
Road bridge on Morena-Dholpur Road in Village Bhanpur, Tehsil and District 
Morena. Following observations were made by the joint committee at this 
site:- 

1. Illegal sand mining was carried out at the site continuously by using JCBs 
and loaders on right bank of Chambal river known as Rajghat which is 
situated in village Bhanpur of Tehsil and District Morena in Madhya 
Pradesh. A big exposed sand bed area seen at this site. About 30-40 
tractor trolleys were seen on the site, which are used for transportation 
of sand. From the site. Photographs taking during visit are enclosed as 
Annexure C-15.  

2. Sand was excavated from exposed sand bed and also from river stream. 
Sand bed cuts were seen about 10-20 feet deep from where sand has 
been already excavated.  
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3. Tractors were moving continuously in and out from this illegal sand 
mining site. These transport vehicles either go towards Morena, MP or 
towards Dholpur, Rajasthan.  
 

4. Two other Chambal river bank sites having exposed sand bed situated in 
Dholpur District, Rajasthan were also visited by Joint Committee. On 
both sites no sand excavation was seen to be carried out. Photographs 
taken during visit at both sites are enclosed as Annexure C-16 & C-17. 
Details of sites and status of sand mining observed is as follows : 

Sr. 
No. 

Site Location GPS 
Coordinates 

Observation at 
site 

1 Village Basaineem, Tehsil Dholpur, 
District Dholpur, Rajasthan 
 

26.6494N 
77.8950E 

No sand mining 
activity seen 

2 Village Shankarpura,  
Tehsil Rajakheda, District Dholpur, 
Rajasthan 

26.6744N 
78.0847E 

No sand mining 
activity seen 

    

5. About the issue of blanket clearances to sand mine projects in NCS area 
it is stated that National Chambal Sanctuary is a protected area under 
The Wild Life Protection Act of 1972. Hence sand mining could not 
permitted in NCS area. Requisite EC, Appraisal of District Survey Report 
and Replenishment study are only required when any mining could be 
permitted in the NCS area. 
 

6. About the issue of preparation of action plan for sand mining as per 
prevailing guidelines etc. it is stated that sand mining is not permitted in 
NCS area, hence at present there is no need of preparation of action 
plan for demarcating and notifying areas for sand mining operation in 
conformity with ESMG 2016 and SSMG 2020  and Replenishment 
potential of of Chambal River in NCS area 
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(A) FACTUAL STATUS OF THE MAJOR ISSUES RAISED IN PETITION ON WHITCH 
STATUS REPORT SOUGHT BY HON’BLE NGT THROUGH ORDER DATED 
05.04.2022 

On the basis of observation made by Joint Committee the factual status against 
the issues raised in petition on which status report sought by Hon’ble NGT 
through  order dated 05.04.2022 is summarized as below:- 

S.No. Detail of Issues Factual status 
 

1            The matter has been taken up 
on the basis of captioned 
media report to the effect 
that illegal mining is taking 
place in the periphery of 
Keoladeo National Park in 
Rajasthan near Dholpur. The 
area is also close to National 
Chambal Sanctuary which is 
habitat of rare species of 
animals particularly Gharial, 
roofed turtles and also river 
dolphins. Illegal and 
unscientific mining is resulting 
in pollution in the area, 
adversely affecting the 
environment and public 
health. Blanket clearances are 
given for mining projects in 
violation of Sustainable Sand 
Mining Guidelines, 2016 and 
2020. 
 

Illegal sand mining from various identified 
locations in NCS area is reported to be carried 
out by sand mafia.Keoladeo National Park, 
Bharatpur is far away from NCS area. So this is 
not correct to say that illegal sand mining is 
taking place in the periphery of Keoladeo 
National Park in Bharatpur. But it is reported 
that sand mafia uses interior routs passing from 
the periphery of Keoladeo National Park for 
transportation of sand illegally mined out from 
NCS area. 
River Chambal water quality in NCS area is 
regularly monitored by concerning SPCBs 
through total seven sampling stations (4 in MP, 
2 in Rajasthan and 1 in UP). Water quality of 
river is compared with Indian Standards for 
Inland Surface Water IS:2296-1982. The brief of 
category and class of inland surface water  
specified in standards is as follows: 
Category Classification (suitable for) 

A Drinking water source without 
conventional treatment but after 
disinfection 

B Outdoor Bathing 
C Drinking water source with 

conventional treatment followed 
by disinfection 

D Fish Culture and wild life 
propagation 
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E Irrigation, Industrial cooling or 
controlled waste disposal 

The Chambal River water quality in year 2020 
and 2021 in NCS area found in category A to B 
in MP (4 sampling stations) and category B in 
Rajasthan (2 sampling stations) and category D 
in UP (1 sampling station). Governing 
parameters found responsible for deterioration 
of category of water are MPN and BOD which is 
mainly imparted by discharge of sewage in to 
river from nearby habitations / townships. 
Since National Chambal Sanctuary is a 
protected area notified under The Wild Life 
Protection Act of 1972. Hence sand or other 
mineral mining is completely prohibited in NCS 
area. So there is no question of giving blanket 
clearances to any sand mining project in NCS 
area in violation of Sustainable Sand Mining 
Guidelines, 2016 and 2020 since sand mining is 
not permitted in NCS area. 

2            It is well known that mining 
can be allowed only after 
requisite EC in terms of 
direction of the Hon’ble 
Supreme Court in Deepak 
Kumar v. State of Haryana & 
Ors., (2012) 4 SCC 629 for 
which District Survey Report 
and Replenishment study have 
to be prepared and appraisal 
conducted. 

National Chambal Sanctuary is a protected 
area. Hence sand mining could not permitted in 
this area. Requisite EC, Appraisal of District 
Survey Report and Replenishment study are 
only required when any mining could be 
permitted in the NCS area. 

3                        In view of above averments, 
we constitute and Eight 
Member Joint Committee 
comprising DGF&SS, Wildlife, 
MoEF&CC; Director, National 
Chambal Sanctuary: 
Secretaries Mining, Rajasthan, 
UP and M.P. and UP, MP and 

The Joint Committee meeting and field 
inspection has been performed on 17.05.2022 
at NCS Morena, MP office. In NCS area illegal 
sand mining is reported to be carried out at 
various locations already covered in this report. 
Illegal Mining is the major threat for aquatic 
habitats of NCS area. 
Since sand mining is not permitted in NCS area, 
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Rajasthan State PCBs. 
Madhya Pradesh State PCB 
will be the nodal agency for 
coordination and compliance. 
The Committee may meet 
within two weeks, undertake 
visit to the site, interact with 
the stakeholders and prepare 
an action plan for remedial 
action for protecting aquatic 
habitats, demarcating and 
notifying areas for sand 
mining operations in 
conformity with ESMG 2016 
and SSMG 2020, 
replenishment potential 
without conflicting with the 
nation parks/sanctuaries or 
any ecological habitat area, 
whether notified or not. The 
statutory authorities may take 
further remedial action in 
light to the said action plan, 
as per law. A factual and 
action taken report may be 
filed before this Tribunal 
within two months by e-mail.  

hence at present there is no need of 
preparation of action plan for demarcating and 
notifying areas for sand mining operation in 
conformity with ESMG 2016 and SSMG 2020  
and Replenishment potential of of Chambal 
River in NCS area. 
For protecting aquatic habitats from the threat 
of illegal sand mining in NCS area, Joint 
committee made various recommendations 
after detailed discussion and feed back 
provided by stack holder departments which 
are elaborated in recommendation part of this 
report.  
This factual and action taken report is prepared 
by Joint Committee for submission before 
Hon’ble NGT. 

 

RECOMMENDATIONS :  
After detailed discussion in meeting and field visit, facts came to the 
knowledge of joint committee, it is clear that illegal sand mining is carried 
out in NCS area by well organized sand mafia supported political persons in 
background. Sand mafia evolved the villagers residing near Chambal for 
carrying out illegal sand mining. In case of any raid by forest department, 
SIT etc., these people gathered in large number and equipped with 
weapons, stones, sticks etc. Several incidents of conflict, firing and protest 
have been reported during raids. In-spite lot of efforts and action taken by 

17



OA No. 248/2022, order dated  05/04/2022  
 in reference to News Item published in The Hindu dated 27.03.2022 titled  “ Digging up the Chambal” 
 Page 18 
 

forest department, SIT etc. it is not possible to stop the illegal sand mining 
from NCS area. So joint committee firmly submits the following  
recommendations to stop/control the illegal sand mining in NCS area : 
1. An independent dedicated special task force either State Police or 

Central force may be deployed at illegal sand mining sites in NCS area for 
taking stern action against defaulters at least two full sand seasons. 

2. An interstate task force may be constituted with members of stack 
holder departments for proper co-ordination and joint action. 

3. Adequate number of check post equipped with CCTV surveillance 
camera connected with server accessible to all concern shall be provided 
for effective monitoring. 

4. Creating alternative livelihood opportunity for locals who are totally 
dependent on illegal mining.  

5. Equipping forest force with latest weapons and increasing their numbers 
along with boat patrolling and drone survey facilities. 

6. Creating alternative of sand available in this area like sand crush etc. 
since there is no alternate of NCS where alternate sand may be there.  

7. Opening source area for legal mining. It is under pipeline. NCS Morena 
have proposed 292 hectare of area for de-notification, so that local 
requirement can be fulfilled. This proposal is with NBWI for approval.  

8. In case of Law and Order situation if any enquiry is instituted against any 
forest officer, then power of magisterial enquiry should be given to the 
forest department.  

9. Considering it a big problem, every stack holder department should 
come together and do their bot.  

10. RTO shall be directed to seize transport vehicles used in illegal 
transportation of river sand from NCS area and to cancel registration of 
illegal miners vehicle who are without number plates. 

11. Petrol pump not to give diesel/petrol to vehicles involved in this.  
12. Illegal properties of illegal miners to be seized.  
13. Police to come heavily on illegal miners. 
14. Revenue department to register case against those whose land is used 

for illegal sand dumping.  
15. A strong political will required to stop the activities of sand mafia. 
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16. A mass publicity of action taken by forces on illegal mining should be 
regularly carried out through local news paper, FM Radio etc. 

17. Local public participation also needs to be encouraged for their 
contribution to control the illegal mining. Awareness campaign  among 
the public about the side effects of illegal mining through MLAs, MPs 
and public representatives may be started by forest department or other 
concerned authorities. 

18. A continuous media campaign shall be started for creating awareness in 
public about environment and wild life related to Chambal River and 
side effects of illegal mining on it. 

 
(B) ACTION TAKEN REPORT:- 

1. Action taken report of year 2021-22, for stopping illegal sand mining and 
transportation from Chambal River in NCS area, was called upon by Joint 
Committee from concerned departments. As per reports received from 
concerning departments, status is summarized as below : 
(a) ATR of NCS/Forest Department, Morena, Madhya Pradesh 

Cases of illegal sand mining/transportation registered – 193 
Vehicle seized - 137 

(b) ATR of NCS/Forest Department, Agra, Uttar Pradesh 

Cases of illegal sand mining/transportation registered – 10 
Vehicle seized - Nil 

(c) ATR of Mining Department, Bharatpur, Rajasthan  
Action taken by Forest department and Police department jointly in 
Dholpur district -- 
Cases of illegal sand mining/transportation/storage registered – 89 
Vehicles seized – 88 

(d) ATR of Mining Department, Morena, Madhya Pradesh 
Within NCS area action are taken by Forest department. 
 

2. Hon’ble NGT Central Zonal Bench Bhopal passed an order on 25.05.2022 
in the matter OA 57/2021 Dr. Govind Singh-MLA Vs State of Madhya 
Pradesh . Copy of order is enclosed as Annexure C-18. This case is on the 
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issues related to illegal sand mining in the basin of river Sindh and 
Chambal in different places of district Bhind, Datia, Gwalior and Morena.  
In compliance to Hon’ble NGT Order dated 25.05.2022 a meeting of 
stack holder departments  was called upon recently by Chief Secretary of 
Madhya Pradesh on dated 27.06.2022. Copy of minutes of meeting 
received from Mineral Resources Department of Madhya Pradesh is 
enclosed as Annexure C-19 .  
The members of Joint Committee present during meeting and field 
inspection on 17.05.2022 duly signed this report as follows: 

S.No Name of Department Name of Representative 
 

Signature 

1. DGF&SS, Wildlife, 
MoEF&CC, 
New Delhi 

Shri Shrawan Kumar Verma, IFS 
RO, IRO Jaipur (MoEF&CC) 
 

 
 
2. 

Director, National 
Chambal Sanctuary 
 

Shri  Brijendra Shrivastava, IFS 
Incharge DFO,  Morena, MP 

 

3. Director, National 
Chambal Sanctuary 
 

Shri  Diwakar Prasad Shrivastava  
DFO, National Chambal Sanctuary Project, 
Agra, UP  

4. Secretary Mining, 
Rajasthan 

Shri M.P. Meena 
Additional Director (Mines), Kota Zone, 
Kota, Rajasthan        

5. Secretary Mining, 
UP 

Shri Ashish Choudhary 
Regional Officer Mining,  Agra, UP 
  

6. Secretary Mining, 
MP 
 

Shri Dinesh Singh Dudwe 
Assistant Geologist, RO Gwalior, MP 

 
7. Member Secretary 

UPPCB 
 

Shri V.K. Dubey 
Regional Officer, UPPCB, Firozabad, UP  

8. Member Secretary 
RPCB 
 

Shri Deependra Jharwal 
Regional Officer, RPCB, Bharatpur, 
Rajasthan  

9. Member Secretary 
MPPCB 

Shri Rishiraj Singh Sengar 
Executive Engineer cum JC Co-ordinator 
MPPCB, Regional Office Gwalior, MP 
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ANNEXURE C-14 

GOOGLE MAP SHOWING LOCATION OF 07 WATER QUALITY MONITORING STATIONS OF CHAMBAL RIVER IN NCS 

 

MS1-PALI ROAD, SHEOPUR, MP         MS2-MORENA-DHOLPUR ROAD, RAJGHAT, BHANPUR, MORENA, M.P. MS3-PINAHAT ROAD, USETHGHAT, BHIND, MP  
MS4-BHIND-ETAWAH ROAD BRIDGE, BARHI, BHIND MP    MS5-RAMESHWAR GHAT, SAWAI MADHOPUR, RAJASTHAN  
MS6-CHAMBAL BRIDGE, DHOLPUR-MORENA ROAD, DHOLPUR, RAJASTHAN  MS7-UDI MOD BRIDGE, ETAWAH, UP 
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CLOSEUP VIEW OF WATER QUALITY MONITORING STATIONS OF CHAMBAL RIVER IN NCS 
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ANNEXURE C-15 
 

PHOTOGRPAHS OF MEETING OF JOINT COMMITTEE HELD ON 17.05.2022 AT DFO OFFICE, MORENA, M.P. 
w.r.t. NGT CASE O.A. 248/2022  
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PHOTOGRAPHS OF VISIT OF JOINT COMMITTEE AT RAJGHAT SITE, VILLAGE BHANPUR, TEHSIL AND DISTRICT MORENA, M.P. 
CARRIED OUT ON 17.05.2022 w.r.t. NGT CASE O.A. 248/2022  
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PHOTOGRAPHS SHOWING ILLEGAL SAND MINING CARRIED OUT DURING VISIT OF JOINT COMMITTEE AT RAJGHAT 
SITE, VILLAGE BHANPUR, TEHSIL AND DISTRICT MORENA, M.P. ON 17.05.2022  

w.r.t. NGT CASE O.A. 248/2022  
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ANNEXURE C-16 
 

PHOTOGRAPHS SHOWING NO SAND MINING STATUS DURING VISIT OF JOINT COMMITTEE AT BASAINEEM SITE, 
VILLAGE BASAINEEM, TEHSIL DHOLPUR, DISTRICT DHOLPUR, RAJASTHAN ON 17.05.2022  

w.r.t. NGT CASE O.A. 248/2022  
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ANNEXURE C-17 
 

PHOTOGRAPHS SHOWING NO SAND MINING STATUS DURING VISIT OF JOINT COMMITTEE AT SHANKARPURA SITE, 
VILLAGE SHANKARPURA, TEHSIL RAJAKHEDA, DISTRICT DHOLPUR, RAJASTHAN ON 17.05.2022  

w.r.t. NGT CASE O.A. 248/2022  
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